LOK SABHA DEBATES

LOK SABHA

Thursday, August 5, 1971/Sravana 14,
1893 (Saka)

The Lok Sabha met at Eleven of the Clock.
[MR. SPEAKER in the Chair)

ORAL ANSWERS TO QUESTIONS
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TE A Y 1Y H WFT AR UTITA F
f=% aar fwar ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHFB P. SHINDE) : There is a
centrally srcnsored scheme during the
fourth plan with an outlay of Rs. 2 crores
and about 8000 hectares are proposed to be
recleimed. Of course, without tractors these
lands cannot be reclaimed. But the magni-
iude of the problem is so big that really it
is (e iwek of resources that is coming in
the way of both the Central and State
Governments.  Despite that, this centrally
sponsored scheme has been taken up.
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SHRI ANNASAHEB P. SHINDE : |
have already mentioned about the centrally
sponsored scheme. But the nature of the
problem is, therc are deep ravines and
shallow ravines. Shallow ravines can be
reclaimed with limited expenditure. But for
deep ravines, afforestation and someother
programmes have 10 be taken up and we
are constantly reviewing the position. About
the World Bank loan, it has not been
finalised.

SHRI M, RAM GOPAL REDDY : In
Indin, we huve got about 88 crores of acres
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of land, but actually we are cultivating only
32 crores of acres. There is still a large
area to be reclaimed. When is the Govern-
ment going to reclaim all the lands, so that
they may be distributed to the Jandless
people ?

SHRI ANNASAHEB P. SHINDE : The
lands which have already been reclaimed
and distributed have been mentioned in the
statement. But, as more and more lands
become available, they are reclaimed and
distributed to the landless and other people
eligible for allotment.
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SHRIMA TI JYOTSNA CHANDA :
May I know whether Government propose
to make a survey for conversion of barren
lands lying on both sides of the railway
track and make them cultivable ?

SHRI ANNASAHEB P. SHINDE : Sir,
I am at your disposal. But this is not
within the purview of this question.

SHRI PRAVINSINH SOLANKI :
There is fertile land available in Kutch,
but water resources are not available. A
survey has shown that if water is provided
this land can be cultivated. Since this is
very much connected with water resources
and irrigation facilities, would the govern-
ment immediately decide to take up the
Narmada project so that those water
resources wou'd he :ivailable to cultirate
that land ?
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SHRI ANNASAHEB P. SHINDE :
This Committee was constituted in order to

igenufy  the  arcas  which are cultivable
wastes which are of 100 becares and above.
The Comnuttee has  identified  those areas
ard its vork 1s over.  Now it is for the

State Governments to take up the schemes,



7 Oral Answers

As has been mentioned, quite a lot of
acreage has been reclaimed as a result of
the recommendations of that committee.

SHRI JYOTIRMOY BOSU : Have
they got any national reclamation programme
and, if not, the reasons therefor ?

SHRI ANNASAHEB P. SHINDE :
The hon. Member being very knowledgable,
he should know that after the decision of
the National Development Council, agricul-
ture being a State subject, these schemes
are now within the purview of the State
Government.
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Entrusting of further Work to National
Commission on Agriculture

*1592. SHRI N. K. SINHA : Will the
Minister of AGRICULTURE be pleased to
refer to the reply given to Unstarred Ques-
tion No. 1294 on the 3rd June, 1971 and
state :

(@) whether any further work is going
to be entrusted to the National Commission
on Agriculture ; and

(b) if so, the main features thereof ?

THE MINISTER OF STATE IN THR
MINISTRY OF AGRICULTURE (SHRI

AUGUST 5, 1971
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ANNASAHEB P. SHINDE) : (a) and (b).
Since the National Commission on Agricul-
ture has been set up to enquire into the
progress, problems and potential of Indian
agriculture, it would always be upto the
Government to consider referring to the
Commission for enquiry and report any
further aspect having a bearing on agri-
culture in India.

SHRI N. K. SINHA : Sir, this Com-
mission was constituted last year. During
the last 11 months it has held six meetings.
During the two years of its life all that it
has been abie to do is to hold six meetings.
At the end of the sixth meeting they have
decided to submit an interim report on
house-sites of landless labourers and the
pregramme of wage-level. That is the
progress of this Commission during the last
11 months. May I know the basis for this
incorrigible optimism and unshakable faith
of the Government in the Commission.

SHRI ANNASAHEB P. SHINDE : It
would not be appropriate to cast any asper-
sion on the working of the Commission.
The Commission has set-up a number of
groups for studying special problems, namely,
dairying, fisheries etc. but Agriculture is
such a vast subject that various problems
are beirg studied and voluminous documents
are being prepared. The Commission is
very much seized of this problem. A
Commission of this nature is expected to
make recommendations of a fundemental
nature which would help us give new
directions to Indian agriculture. [ think
very good persons are at the helm of the
Commission.

SHRI N. K. SINHA : In view of what
the hon. Minister has said, may I know why
the Commission is not being put up on a
permanent basis so that it may be able to
do all that is listed for it? Secondly, if
the Commission is really as good as the
hon. Minister makes it out to be ; why not
also entrust the work of coordination of

research extension and agricuiture education
to this Commission ?

SHRI ANNASAHEB P. SHINDE
First of all the Government does not think
it desirable to make it a permanent body
because specific issucs for finding have been
cn_lrus(cd to the Commission and the Com-
mission is expected to submit its report





